'NATIONAL COMPANY LAW TRIBUNAL
- AHMEDABAD BENCH
AHMEDABAD

Co. Appeal No. 38/252/NCLT/AHM/201

- Name of the Company: Anushka Security Services Pvt Ltd
- (Ajay Singh Yadav)
Vs
Registrar of Companies.

Section of the Companies Act: Section 252 of the Companies Act, 2013

S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION ___ REPRESENTATION  SIGNATURE

1.

Proot of service of copy ot application on ROC filed. .

Appellant is directed to issue notice of date of hearing on ROC and shall file proof o
of service. o o - . .

List the matter on 20.11.2017.

MANORAMA KUMARI | BIKKI RAVEENDRA BABU
MEMBER JUDICIAL _ MEMBER JUDICIAL

Dated this the 24th day of October, 2017.




